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CP No.227/2020 in 
OA No.1296/2020 

 

 

ORDER (Oral) 

 
Justice L. Narasimha Reddy, Chairman: 

 
 

 It is represented that the Hon’ble High Court of Delhi 

stayed the proceedings in the contempt case.  We, 

therefore, close the CP, leaving it open to the applicant to 

pursue the remedies, depending upon the outcome of the 

Writ Petition. 

 

     (Aradhana Johri)  (Justice L. Narasimha Reddy)  
           Member (A)       Chairman 
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